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FORM G
INVITATION FOR EXPRESSION OF INTEREST
MANSFIELD POWER & INFRASTRUCTURE PVT. LTD.
HAVING ASSETS AT GREATER NOIDA, UTTAR PRADESH
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

- Name of the Corporate Debtor | Mansfield Power & Infrastructure P Ltd.
along with PAN/CIN/LLP No.  |CIN: U45200DL2010PTC202603

2. Address of the registered office |208 Friends Chamber S-511, School Block,
Shakarpur Vikas Marg Delhi East Delhi-110092

3. UL of website No website
4.1 Details of place where majonty |Industnial Plot IC/2, Udyeg Vihar, Sector Ecotech |l
of fixed assets are lecated Grester NOIDA, Gautam Budh Nagar, Uttar Pradesh
admzasuring 3399 sq. meiers
5.1 Irstalled capacity of main No Operating Assels
products! services

6. | Quantity & value of main products/| No Operating Assets
sarvices sold in last financial year

7.1 Namber of employees! workmen | NIL

.| Further details including last Canbe obtained by sending an email to:
available financial statements | cirp.mpipl@gmail.com /

(with schedules) of two years, |bajgj.vikram@gmail.com

lists of creditors, relevant dates
for subsequent events of the
process are available at:

9. | Esgibility for resolution applicants | Can be obtained by sending an email to:
under section 25(2)(h} of the cirp.mpipl@gmail.com /
Code is available at bajzj.vikram@gmail.com

10/ Lzst date for receipt of expression | 29th March, 2023
of interest

11| Date of issue of provisional list of | 8th April, 2023
prospective resolution applicants

12]Last date for submission of 13th April, 2023
objections to provisicnal list

13| Process email id to submit EOl | cirp.mpipl@gmail.com

Vikram Bajaj
Registration No: IBBI/IPA-002/IP-N00003/2016-1710003
Date:14.03.2023  Add.: 214, Tower A, Spazedge. Sector 47, Gurgaon - 122018.

Placz: Gurgaon For Mansfield Power & Infrastructure Pwvt. Ltd.j
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